| TEM NO. 4 COURT NO. 6 SECTI ON | VA
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).16002/2008
(From the judgenent and order dated 09/04/2008 in FA No.278/ 2006
of The H GH COURT OF M P AT JABALPUR)
SI KANDER BEGUM D) TR HEIR & LR Petitioner(s)
VERSUS
SULEMAN KHAN & ORS. Respondent ( s)

(Wth prayer for interimrelief and office report)

Date: 23/11/2009 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE DALVEER BHANDARI
HON BLE MR JUSTI CE A K. PATNAI K

For Petitioner(s) M. Mbhan Pandey, Adv.

For Respondent (s) Puneet Jai n, Adv.
Chirsti Jain, Adv.
Eshi ta Barua, Adv.

Prati bha Jai n, Adv.

5=

UPON hearing counsel the Court made the follow ng
ORDER

Pl ace the petition after four weeks.

[ Al ka Dudeja ] [ Neeru Bala Vij ]
Court Master Court Master



